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mic considerations. The ' Five-Year 
Plank have also identified the need for 
locating Central Government indus
trial projects m backward areas in 
order to redress regional imbalanced.

Demand by Kerala for different 
Counts of Yaru

2064. SHRIMATI BHARGAVI
THANKAPPAN: Will the Minister of 
COMMERCE be pleased to state:

(a) what was the total demand by 
Kerala for different counts of yarn 
and to what extent it has been met 
during the last two years; and

(b) whether a large number of 
small wearers and factories m Kerala 
have not been able to get the re
quired quality of yarn and thereby 
forced to close down their production 
units’

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
A C. GEORGE) (a) The requirement 
of cotton yarn per quarter of weavers

in Kerala, as intimated by the Gov
ernment of Kerala in April. 1973, was 
as under: —
Hcmki

Count Grdup
UptO 209

21 to 40s 

41 & above 

Cants

8 7 lakh kgs.
2 0 lakh kgs. 

1 0 lakh kgs.

3 6 lakh kgs.

A statement showing the allotments 
of cotton yarn made to Kerala since 
March, 1973, is attached. It may be 
added that distribution control over 
cotton yarn was gradually withdrawn 
from June, 1973. onwards and was 
completely withdrawn in March, 1974, 
and that no allotments were made for 
decontrolled counts, as these were to 
be purchased entirely from the mar
ket.

(b) The Central Government have 
no such information.

Statement

Statement shotomg the allotments of yam made to Kerala under the Statutory Yarn 
Distribution Scheme

(Figures in Lakhs kgs.)

Period Count group Hanks Cones

March, 1973 . . . . I to 208 
21 to 40s 
41 & above

; 
8

0
N

fi 
os 

00

1

0*28 
t 62 
052

T otal • 2 78 3 4 a

April/June, 1973 .
XX to 17s 
18 to 25s 
26 to 35s 
36 to 4#s 
49 to 64s 
65 & above

I 2J 
0 10 
9 26 
1-80 

0*70 
052 
063

0*23
0*05

o-M
0*05 
0* 19 
0*01

T otal * 14* 26] **44
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Pe’ iod ' C rnnt *Toup Hanks Cone*

July/September* 1973 18 to *58 
26 to 35s 
36 to 48s 
49 to 64s 
65 & above

6*04
*•35

0 -4J7
1-266 
*■677

*'44
0*96
O’ 02
Nil.
0*02

TOT«- io-8o 1+t

No allotments were made during October/December, 107* because nf «r.v 
obtained by the mills against the statutory scheme for prices and distribution of yarnf

January/March, 1 9 7 4 .................................. ....  13.433 NU.

Functioning of branches of Nation- 
aiised Banks in Quilon District of 

Kerala

2065. SHRIMATI BH ARC AVI
THANKAPPAN. Will the Minister of 
FINANCE be pleased to state:

(a) the total number of branches 
of nationalised banks in Quilon Dis
trict of Kerala State,

<b) the total amount of loans ad
vanced by them during 1973-74; and

(c) the particulars of the persons 
belonging to various sectors receiv
ing loans and the amount of loans 
given to each category, separately?

last Friday of June, 1973 is set 
below:— out

(Rs. in Crores)

No. of 
Accounts

Agriculture (inclu
ding Plantations) . 

Industry .
Trade 
Otheis .

Amount

9568
3666
7x29

39208

1 09 
22 65 
I 14 
4 66

T o ta l f  53571 29-54

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI
MATI SUSHILA ROHATGI): (a) As 
at the end of June, 1974, there were 
59 offices of the public sector banks 
(including 28 of nationalised banks) 
functioning in Quilon District of 
Kerala State.

(b) and (c). The available informa
tion relating to the total amount of 
loanp advanced to variOua sectors by 
public sector banks in Quilon District 
of Kerala and outstanding as on the
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